
IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI 
COURT – IV 

ITEM No. 122 
Appeal No. 415/252/ND/2020 

IN THE MATTER OF: 
Bharat Jatropha Garden Estates Private 
Limited  

… Appellant 

Vs.    
ROC  … Respondent 

       
Order under Section 252. 

Order delivered on 15.07.2021 
Coram: 
SHRI P. S. N. PRASAD, 
HON’BLE MEMBER (JUDICIAL) 
 
SHRI K.K. VOHRA,  
HON’BLE MEMBER (TECHNICAL) 
 

PRESENT: 
For the Appellant  :  
For the ROC  : Ms. Sweety Kumar, AROC 
For the ITD  : Mr. Abhishek Maratha, Sr. St. Counsel  
    Mr. Pratyaksh Gupta, Jr. St. Counsel 
    Mr. Brijendra Yadav, Adv.  
 

ORDER 
 

No one is present except Learned AROC.   Therefore, post this matter before the Regular 

Bench on 21.09.2021. 

 

 
 
 
 Sd/- Sd/- 

         K.K. VOHRA 
 MEMBER (TECHNICAL) 

 P. S. N. PRASAD 
MEMBER (JUDICIAL) 

   
MUKESH 

 


